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GOVERNMENT OF INDIA 
MINISTRY OF AGRICULTURE AND FARMERS WELFARE 

DEPARTMENT OF AGRICULTURE, COOPERATION AND FARMERS WELFARE 
 

LOK  SABHA 
UNSTARRED QUESTION NO.6160  

TO BE ANSWERED ON THE 11TH APRIL, 2017 
 

ROYALTY ON SEEDS 
 
6160.     SHRI ANANTKUMAR HEGDE: 
 

Will the Minister of AGRICULTURE AND FARMERS WELFARE   कृ�ष एवं �कसान क�याण मं�ी 

be pleased to state: 
 
(a)  whether foreign seed companies are charging additional amount in the form of royalty in 
addition to the price of seeds; 
 
(b)  if so, the details thereof; 
 
(c)  the details of the foreign companies which are charging royalty from the farmers on the 
sale of seeds; 
 
(d)  whether any norms have been prescribed by the Government to fix the rate of royalty for 
seeds; and 
 
(e)  if so, the details and the percentage of royalty in the original selling price of the seeds? 
 

ANSWER 
 

MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS WELFARE 
 

कृ�ष एवं �कसान क�याण मं�ालय म� रा�य मं�ी     (SHRI  PARSHOTTAM  RUPALA) 

 
(a) to (e): No, Madam, but for Bt. Cotton seeds there is a practice of charging of trait value 
by the technology provider companies.  To regulate the price of Bt. Cotton seeds for the benefit 
of farmers, Government has notified Maximum Sale Price of Bt. Cotton Seeds as Rs.635/- (with 
zero trait value ) for BG-I and Rs.800/- (with Rs.49/- as trait value) for BG-II cotton seeds per 
packet of 450 gms for the Kharif 2016-17 and Kharif 2017-18 seasons.  
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